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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  5110/2022

PALAPARTY ABHISHEK                                 Appellant(s)

                                VERSUS

BINJUSARIA ISPAT PVT. LTD. & ANR.                  Respondent(s)

(FOR ADMISSION and IA No.108573/2022-STAY APPLICATION )
 
Date : 08-08-2022 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE S. ABDUL NAZEER
         HON'BLE MR. JUSTICE J.K. MAHESHWARI

For Appellant(s) Mr. Virendra Ganda, sr. Adv.
Mr. Satyajit A. Desai, Adv.
Mr. Ayan Deb, Adv.
Mr. Satya Kam Sharma, Adv.

                    Ms. Anagha S. Desai, AOR
                   
For Respondent(s) Mr. R. Anand Padmanabhan, Adv.

Mr. Neeleshwar Pavani, Adv.
                    Mr. Shashi Bhushan Kumar, AOR
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice.

Mr. Shashi Bhushan Kumar, learned counsel appearing on

caveat accepts notice on behalf of respondent No.1.

Counter affidavit be filed within six weeks.

Until further orders, further proceedings pursuant to the

impugned order are stayed.
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